
3*7 Matter* tinier MABCH 17, U9S Itule S??

[Dr. Bubramaniam Swamy]
Recently a JNU professor objected 

to the Iocu» standi of Shri Morarji 
Desai enquiring into malpractices dur­
ing the emergency in Universities 
Thig should have been welcomed be­
cause of Morarji Bhai’g moral stature 
and also he has long experience as 
Chancellor of Gujarat Vidyapith.

Now, Sir, what these professors 
really object to is that having padded 
their nests by their disgraceful col­
laboration with the previous dictato­
rial regime, they are to face an ex­
posure of their own lack of academic 
standing. This has obviously made 
them insecure. They can no more 
assume that they can live comforta­
ble luxurious lives without fear of 
accountability.

Sir, the cry of autonomy of Uni­
versities should not be a cover for 
unlimited freedom to run Universities 
cts mini-kingdoms for a few feudal- 
lords TJostncf ns a cademicians

However, having said this, I would 
also like to draw the Prime Minister’s 
attention through you to the fact that 
a propar enquiry of the- Universities, is 
being impeded by the control of in­
formation flowing to him. This con­
trol is being exercised by an unholy 
alliance of discredited University pro­
fessors and the coirupt administrators 
both in the Universities and m the 
Education Ministry

I would like to give you an illus­
tration. The Prime Minister enquired 
into the matter regarding the I.IT., 
Delhi and a]l the people who are 
supplying him the flies from the Edu­
cation Ministry are people who have 
their sons and daughters studying in 
the IIT  and whov rdn)j->&jo*i, was 
made available by very dubious 
means

Sir, this clearly shows that because 
of this kind of collaboration interests 
and conflict of interest, it is not possi­
ble for the prime Minister to get a 
proper, uninterrupted and unadul­
terated flow of all information.

Therefore, Sir, a proper enquiry lor 
the Prime Minister of these V & m d- 
ties must be preceded by a pugg»  or 
a major re-shuffle of University ad­
ministrators both, in the Universities 
and in the Ministry of Education.
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':'DEMANDSFOR GRANTS (RAIL-
WAYS), 1978-'19

MR. DEPUTY-SPEAKER: The
HOUsewill now take up discussion
and voting on the Demands for Grants
in respect of the Budget (Railways)
for 19"78-79for which 3 hours have
been allotted.

, Hon. Members whose cut motions to
the Dem'ands for Grants !have been
circulated, may if they desire to move
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*Moved with the recommendation of the President.


